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and generators for these power 
planst? 

Shri Alagesan: There is the plant 
at Bhopal and three more are coming. 

Dr. K. L. Rao: The Minister &add 
that a unit is working in the CWPC 
for thesf! plants. May I know whether 
the Government is aware that that 
unit is not sufficient and it has got 
to be strengthened immediately. 
because we are incurring very heavy 
cost? Will Governmf!nt take imme-
diate steps to see that the unit is 
strengthened very much? 

Shri Alagesan: We shall certainly 
do that. 

Shrl Bhagwat Jha Azad: May I 
know whether the foreign exchange 
components that are mentioned in the 
statement are given for immediate 
release and by what time it will be 
posS'ible for the Government to start 
these plants? 

Shri Alagesan: The foreign ex-
change mentioned here has been 
released. The various dates when 
they will be commissioned are also 
given in the statement. 

Reduction in Cane Prices in U.P. 
Sugar Mills 

+ 
"1509 J Shri B. Verma: 
. l Shrl Prakash Vir Shastri: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether Government are aware 
that some of the sugar mills of U.P. 
have reduced the cane prices on the 
plea of less percentage of recovery 
of sugar; 

(b) if so. whether Government are 
going to depute some of our chemists 
to examine this fact; and 

(c) what immediate steps Govern-
ment are taking to safeguard the 
interests of peasants? 

The Parliamentary Secretary to the 
Minister of Food and Agriculture 
(Shrl Shlnde): (a) Yes, Sir. The 

deductions have been authorised by 
the Government. 

(b) and (c). Appointment of 
Chemists is not necessary. Purchase 
of cane aOO production of sugar are 
supervised respectively by Officers of 
the State Government and the een_ 
tral Excise Department. 

Shri B. Verma: May I know whe-
ther the sugar mills consult the Gov-
ernment before effecting a cut in the 
prices? 

Shri Shlnde: The Government was 
consulted regarding that. Even the 
State Governments were there for 
consultation etc. 

Shri B. Verma: How is it that the 
cane of a particular area gives out 
different percentages of recovery? 

Shrl Shinde: It is. after all, left to 
the State Governments for actual 
implementation of the formula. But, 
as is well known, the recoveries from 
cane from different areas neceSSarily 
differ, and as the formula is based on 
different recoveries naturally the 
prices are bound to differ. 
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Shrl S. K. ...&.tll: TIll.! is all 1\!lth 
the U.P. Government. Unless they 
refer the matter to us, we are not 
seized of that question. 
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The Deputy Minister in the Mlnlso 
try of Food and Agriculture (Shrl 
A. M. Thomas): All aspects were 
carefully considered. The represen-
tatives of the State Governments were 
also here. The hon. Minister even 
had consultations with the Chief 
Ministers of both Uttar Pradesh and 
Bihar. What has now been authorised 
is this. In U.P., BIhar and Punjab. 
sugar factories are permitted to 
deduct from the minimll'm cane price 
1.5 nP. per maund of sugarcane for 
every decimal one per cent fall in 
recovery below 9 per cent with effeot 
from 1st May 1962. This deduction 
i5 subject to a maximum of 19 nP. 
per maund of sugarcane which could 
be increased to 25 nP. in case it 
became absolutely necessary. 
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Shri Shinde: What the hon. Mem· 
ber contends is not true. The rates 
are decl.wed by the Govern!llem of 
India. Of course, ~re is a slight 
variation in respect of regions which 
are in the seuth, but that variation is 
due to higher recoveries obtaining in 
the south. 

8hri Harish Chaadra Mathur: The 
hon. Minister just now Bt&ted that 

this arrangement has been arrived at 
in consultation with the State Gov. 
ernments and the representatives of 
the mills. May I know who are re-
presenting the interests of the agri-
culturists? 

Shrl A. M. Thomas: The interest ot 
the agriculturists is to see that the 
entire cane is crushed. We have taken 
all steps necessary to see that the 
entire cane is crushed. 

Shri Inder J. Malhotra: May I 
know wheiher this formula regarding 
recovery of percenta·ge of sugar is for 
all the varieties of ~ugarcane or for 
particular varieties? 

Shri S. K. Patll: In fact. the ques-
tion of low recovery is engaging the 
attention of the Government. The 
prices will have to be linked up to 
recovery because there is the ques-
tion of higher and lower recovery. 
Because there was an order that there 
would be a 10 per cent cut and I had 
given a promise in this House. if you 
will remember, that we shall not 
allow the crop that is standing to dry 
up, some remedies had to be found 
out. 'l1herefore, in consultation with 
the State Governments we came to a 
formula and it operates. It is a very 
small percentage that is cut, but that 
is with a view to avoid the greater 
eonsequences, namely. the possibility 
of the cane being not crushed at all. 

Shri S. M. Banerjee: May I know 
whether the U.P. and Bihar Cane-
growers' Association have lodged 
their protest against the decrease in 
ra'tes and. if so, what steps have been 
taken by Government to consult them 
hefore a final decision is taken? 

Shri S. K. PatlI: That consultation 
is a matter between the State Govern. 
ment and the cane-growers. We do 
not come into the picture. 

Shri Tya(i: In the past, whenever 
any such reduction was effected. 
technicians used to be sent to examine 
the recovery to see what was the 
reduction. Then only it used to be 
accepted. I wonder whether that 
procedure has been given up. This 
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time did we depend upon the reports 
of the sugar mills or did we send our 
technicians to examine whether the 
recovery has gone down? 

Shri S, K, Patil: The whole formula 
i~ so precise and mathematically 
worked out that the prices are slightl'y 
reduced to the point of 0'1, as is the 
rate here. It shows that there is a 
p;en('ral formula for reduction, and 
that is done after examination. To 
the extent to which the recovery is 
less. thE' price is reduced. 

Shri Tyagi: Who examinE'S this' 

Shri S. K. Patil: The officers 
appointed by the' Government. 

WRITTEN AN"WERS '!'O 
QUESTIONS 

Procedure for Promotion on Southern 
Railway 

°1492. Shri Nambi:lr: Will the Min-
ister of Railways b~ please<l to state: 

(a) whether there i, [I rule 1hat 
Railway employees abovf' 45 years of 
age should not be ~alJpd upto 1.0 sit 
for a written examination for the 
purposes of promotion; and 

(bl whet.her t.his procedure is fol-
lowed on the Southern Railway? 

The Dr.puty Minister ill the Minl"try 
of Railways (Shrl ~. V. Ramaswamy): 
(a) No, Sir. 

(b) Does not arise. 

Dredging Brahmaputra 
Transport 

for Inland 

01497. Shrl R. BanIa: Will the Min-
ister of Transport and Communicatiuns 
be pleased to state: 

(a) whether the river Brahmaputra 
has undergone topo;.:raphical change 
after the last earthquake; 

(b) whether inland tr:lOsport along 
the river Brahmaputra has been affet-
ed by this change necessitating suffi· 
cient dredging of the river at places 
to ease mounting transport difficulties; 

(C) if so, whether the Government 

have taken any steps in the matter; 
and 

(r!) thO' details thereof? 

The Minister or SblDDlol!' In the Mln-
hh·v of Tran_rt oil Commllnlcatinn~ 
(Sbrl Raj Bahailurl: (a) Yes. The 
f'arthquake of Au~ust. 1950 brou!!ht 
enormou~ quantities nf silt nnd detri-
tus into thf' Brahmal)utrll. In conse-
quence. the river bed ha~ risen in its 
Ul}!)er reaches and become shallow, 
wide and mor" unstable 'than bp~ot'e. 

Shoals have form~d at s~veral places 
and E'rosion has incrNlsed. 

(b) Yes. 

(c) and (d). The river is maintain-
er! in a navil!able comlitir,n by the 
following action:-

(i) BandalJing, Le., deflectin1: the 
flow of th.-river inh selectpd 
cbannel~ bv fl-:v:in~ ro,,·s 'jf 
bambdo mats in the river at 
selected poInts. 

(ii) Marking- the course of the 
deep channels. 

(iii) Scourting the shoals. 

At present conservancy work i~ be-
in!! done bv the .Toint Steamer Com-
panies, who are the principal r.pera-
tors nn the Brahmaputra. SineI' 11158-
59. thpv have bepn l'eceivinl! 1!t'aI11S 
from the Central Government hI' this 
purpose. 

Since the scourin!!" of the shoals is 
not effpctive without a dredl!er. the 
Gan!!"a Brahmaputra Water Trat;s~,ort 

Board is purchasing " 14" c'Jtter ~tlC

tion dredg-er at a co.t of Rs. ~l'49 

lakhs. It is e'xoected that ~he dredp:er 
wH! be available for usp within II 

year. 

Per Capita COD!.umlttlnu of F.lectrlclty 
tn Andhra Prade<;h 

-1504. Shrl Laxml Da",,: Will the 
Minister of Irrigation an" Power tie 
pleased to state: 

(a) whether it is a fr.lr.t that the 
per canita consumptinn of electricolty 
of 15 K.w.h. in Andhra Pradesh at the 




